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MR. DEPUTY-SPEAKER: Now, we will take up Item No. 21. Last time Chaudhary
Bijendra Singh was on feet. He has already taken two minutes. Now, I request him to
continue his speech.
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Hifcal R YR BRar 8, gIfiY oS [ SRR T8 €1 9 S Bl Bl JoId: dl IS B
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2 3R B IMAIC § offdh Bel dIAT TSl hel Wl AR a8l Bl fa@rg &l | 5@ Al &1 d6 A
AN od AT IHDT A &A1 TSl & A § =eal g b fhaml B SAd1 Braer e amfed dife
farl @1 anfde fRIfa Yer a6 | 3t <o # 40 ufcerd fham Hff o 3§ gedrRr U+ H ol g &
FIS T IT W 9 A BT g BT [iaT g1 O & 2| Od fhel S99 B ST H =rer
TOR 3T T & A1 98 I 78l BT aredl| JE HRoT 2 6 oot fra @t 9 g <8 €1 # argan
g [ AR 7 AT &4/ = &3l $f R QAT 5, I/ A AN Bl D dR® < o b
AR B Wb | 3N < b1 fABrA &1 8|

U SH, A {3 Pl oI Ag@yul g W drer &1 AT &1, § S¥a oy e
TR |

SHRI BIKRAM KESHARI DEO Thank you Mr. Deputy-Speaker Sir. I congratulate Dr.
Chinta Mohan for getting a discussion under Rule 193 regarding the problems faced by
the farmers of our country.

It is a very important thing that, in our country, when you think of agriculture,
when you think about our farmers’ plight, there are two major crops, that is, rice and
wheat, where most of the farmers of the country are involved in the production of these
two crops.

Agriculture, if you go to say, depends upon three important stages. One is
production, second is procurement and third is distribution. It has been seen that of these
three systems, in the production stage the farmer of India has achieved, after the Green
Revolution, the maximum from the farms. The per hectare yield has gone up, the per
hectare fertiliser consumption has gone up and we have achieved the targets of the Green
Revolution.

But still we should know how much of money, which the farmer puts into
agriculture, gets back. That important aspect is procurement. It is the production of
paddy or wheat linked and then procurement comes. The Government fixes the Minimum
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Support Price for a particular product, say, for example, rice, which is eventually procured
at the Minimum Support Price. After procurement, the farmer gets the money. But it has
been seen that due to the weakness in the procurement strategy of the FCI or NAFED or
any other organisation, which does the procurement, there is a news of distress sale.
There 1s always a distress sale. So, the farmer is not able to get his proper price.

At the same time, the inputs for agriculture have started going up. The Government
does not have sufficient godown. But today, in the Supplementary Demands for Grants
(General), thanks to the hon. Finance Minister, a lot of money has been provided for the
creation of godowns, warehouse facilities, etc. That is a good move. But still today, the
rice millers, who get the paddy from the farmers are underpaid. Today, in the rice-milling
sector, the levied rice is procured somewhere around Rs.800 odd per quintal[r75].

But the same rice, which is procured and supplied by Government agencies like NAFED
or any primary agencies or any Government organisations, that is acquired at Rs. 1,036
per quintal of levy rice. Here, I would like to say that the Government should try to alter
this policy. It is because the linkage between the rice mill and the producer 1s there. If the
rice mills do not buy paddy at a proper rate, and if the rice millers do not get a proper levy
price, then what will happen? The cost of production, the fuel cost, the cost of petrol,
diesel and input cost in processing of paddy has gone up. Therefore, the Government
should consider this aspect. If the rice millers are looked after properly and they are paid
appropriate price for the levy rice, I am sure the farmers also will not be in a distress to
sell the paddy at the time of need.

Sir, as you know 4,000 billion cubic metres of water received from precipitation,
monsoons and snow flows to the sea and we have been able to harness only 29 per cent of
that water. Besides, our models for prediction of monsoons mostly depend on the God.
Here also, we have failed. For example, in June or July 2002, when the last predictions
of monsoons came on July 29, at that time, out of the 593 districts of the country, 321
districts in 12 States were badly affected, and the Government tried their best to stall the
misery. Thanks to the Green Revolution. It is because our godowns were packed with
grains, so we could feed our poor, underprivileged people living below poverty line
through various new schemes. But, at the same time, we should say that at the
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procurement stage, we are losing millions of tonnes of paddy. It is because of lack of
storage facilities. You can go to Chhattisgarh and to several places in Orissa. All the
paddy which is procured is stored in the open and is just covered with tarpaulin. Flood
comes and that thing i1s washed away. Therefore, I would like to say that the procurement
system and the godowns should be strengthened.

Regarding distribution, I do not have much to say because the distribution system
has to be further harnessed and further strengthened. It should be further revamped. For
places like Kalahandi, Bolangir and Koraput (KBK) on Orissa, where the Government is
initiating new programme, we have demanded since long that these people should get
mobile vans, but they have not got the mobile vans. It is because it is a part of
agriculture, that is why [ am saying it. It is regarding distribution. Your Ministry also
deals with Public Distribution System.

Another big challenge has come before us between developing and developed
countries. You know as to what is going on in the WTO. I would like to congratulate the
Commerce Minister, Shri Kamal Nath. He has tried his level best to fight it out in Hong
Kong and he fought to the last inch so that the Indian farmer is not neglected. There has
been a big hue and cry and big demonstrations in Hong Kong by the developing countries
and other people that WTO is favouring the developed countries where they are not
willing to reduce their subsidies. Where would the developing countries go? So, I
congratulate the hon. Minister, Shri Kamal Nath. Though he is not here yet he should be
commended for the work done by him. There was a debate on that also before he went
there. He clearly mentioned that he would not be able to do anything much because the
lobby of the developed countries is very strong. So, the lobby of the developing countries
has to be further strengthened to fight out the cause of the country.

Then, I would like to mention about the extension work which is done by the
Agriculture Department through R&D and other facilities. [ am pained to say that
institutions like Indian Council of Agricultural Research (ICAR) takes out a Handbook on
Agriculture on National Farmers Body. The National Farmers Body have come down
heavily on the latest 2005 edition of the Handbook on Agriculture published by ICAR.
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18.00/m76 hrs.

They showed how the book was, in fact, a reprint of the 1980 edition. After the
1980 edition, the book is being reprinted in 2005. What message will it send about what
the Government is doing or what the R&D people are doing or what the ICAR 1is doing?
The ICAR is the one which is supposed to do all the R&D for the agricultural sector. This
1s a very sorry state of affairs. So, the Government should look into it and give the latest
R&D materials to the farmers, and the concept, the principle, from laboratory to the land,
started by Dr. Swaminathan should be followed.

MR. DEPUTY-SPEAKER: Please wait a minute. I would like to know this from the hon.

Members of this House.
SHRI BIKRAM KESHARI DEO : Sir, I would only take five minutes’ time.

MR. DEPUTY-SPEAKER: Please listen to me. I have a list of more than 30 hon.

Members to speak. If I continue this discussion, I think we will not be able to even

complete it up to 11 0’ clock. H3I #cH 30T 3roi< Ufeerds gUicq 1 oI 2

SHRI BIKRAM KESHARI DEO : Sir, please allow me to continue for another five

minutes.

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI BIJOY
HANDIQUE): Sir, we continue the discussion. May I suggest that we continue the
discussion for one hour? At seven o’ clock, we will take up the ‘Zero Hour’.

JUTETS HEIST  : T B89 UHl Hdr 27

... (Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Sir, yesterday the ‘Zero Hour’ was not
taken up. I will make a request on behalf of everybody that you take the ‘Zero Hour now
today itself. The discussion could be taken up tomorrow. He can complete his speech

tomorrow.
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MR. DEPUTY-SPEAKER: Does the House agree?

SEVERAL HON. MEMBERS: Yes.

MR. DEPUTY-SPEAKER: The House is extended till the ‘Zero Hour’ is over.
SHRI BIKRAM KESHARI DEO : Sir, I would only take two minutes’ time.
MR. DEPUTY-SPEAKER: You will continue your speech tomorrow.

SHRI KHARABELA SWAIN : Sir, let him complete his speech.

MR. DEPUTY-SPEAKER: All right, Mr. Bikram Keshari Deo, you should finish it within

two minutes.
... (Interruptions)

MR. DEPUTY-SPEAKER: I have given the ruling. You please sit down.

... (Interruptions)

SUTEIE HElgd ;Y fAfvexy & 91d B

SHRI BIKRAM KESHARI DEO : So, this is the status of the ICAR. Therefore, the
Government should concentrate more on the farmers as today we are importing nearly
Rs.50,000 crore worth of pulses, oil seeds. Now, the Government has initiated the
Horticulture Mission. But we are losing nearly Rs.45,000 crore worth of vegetables and
horticulture produce by destroying them. So, these three sectors have to be looked into
properly. If they want to do the Horticulture Mission in true spirit, then let them please tell
the Food Processing Ministry to create additional facility of storage, cold storage, food
preservation and all the other things which are required so that the farmers get their actual
price for their produce.
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MR. DEPUTY-SPEAKER: Now, we will take up matters of urgent public importance.
Y TIREER agys faQ+ - sruied|

8 dels PAR|
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